
COMMERCIAL  COURTS (STATISTICAL DATA) 
         For the month of March, 2026

Sl.
No.

(1)

Name of the Court

(2)

No. of cases pending
(on the 1st day of the

month of March)

(3)

No. of new cases
Instituted (during the

month as per column 3)

(4)

Total cases pending in the court
(on the last day of the month as

per column 3)

(5)

No. of cases disposed
(during the month as

per column 3)

(6)

Average no. of
days taken to

decide the case.

(7)

1. District Commercial Court,
South Tripura, Belonia

01 00 01 00 -

2. District Commercial Court, 
Gomati District, Udaipurt

06 00 06 00 -

3. District Commercial Court,
West Tripura, Agartala 

155 00 140 15* 113 days

4. District Commercial Court,
Unakoti District, Kailashahar

05 00 05 00 -

5. District Commercial Court,
North Tripura, Dharmanagar

02 00 02 00 -

6. District Commercial Court,
Khowai District, Khowai 

00 00 00 00 -

7. District Commercial Court,
Dhalai District, Ambassa

06 02** 08 00 -

8. Comercial Court, Kamalpur 00 00 00 00 -

9. District Commercial Court,
Sepahijala District, Sonamura

00 00 00 00 -

Total 175 2 162 15 113 days

.Note: 
*Under Sl . No. 3. District Commercial Court, West Tripura, Agartala, 13 No C.S. case disposed on transferred to Civil Judge (Sr. Divn.) as MS case & 02 No. CS cases are disposed of 
uncontested (withdrawn).
** Under Sl. No. 7. District Commercial Court, Dhalai District, Ambassa, vide order dated 02.03.2026 passed in ARB.A No. 01/2024 and ARB.A No. 02/2024 by the Hon’ble High Court
of Tripura, Agartala; records bearing No. CM(ARB) 03/2020 and CM(ARB) 01/2022 have been revived on 18.03.2026.


